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Service rules of FIEO 

1585. SHRI RUMANDLA 
RAMACHANDRAIAH: Will the Minis-
ter of COMMERCE be pleased to state: 

(a) whether there is any poposal to 
amend the Rules to take away the powers 
vested in the President of FIEO against the 
Articles of Association and usurping the 
powers of the Managing Committee such 
as sanctioning of posts, recruitment's, 
transfer of any grade/category from one 
grade to another etc.; and 

(b) whether there were non compliance 
of these Service Rules, for example, 
appointment of superannuated Government 
Officials in FIEO in contravention of the 
prescribed FIEO age limit of 58 years? 

THE MINISTER OF COMMERCE 
(SHRI RAMAKRISHNA HEGDE): (a) 
No, Sir. 
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(b) Information is being collected and 
will be laid on the Table of the House. 

Computerised Centres 

1586. SHRIMATI BASANTI 
SARMA: Will the Minister of COM 
MERCE be pleased to state: 

(a) the number of computerised centres 
functioning under his Ministry and its 
subordinate offices; 

(b) the number of centres out of these 
working in North Eastern Region; 

(c) whether Government proposes to set 
up the computerised centres in the State of 
Assam during the year 1998-99; and 

(d) if so, the details thereof? 

THE MINISTER OF COMMERCE 
(SHRI RAMAKRISHNA HEGDGE): (a) 
Twenty three (23). 

(b) None. 

(c) Yes, Sir 

(d) A Computer Centre at Guwahati has 
been established and necessary hardware 
and software have already been provided. 
The Centre is planned to be operationalised 
in the month of Jan. 1999. 
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Decline in sale of Khadi 

1588. SHRI JANARDHANA POOJ-
ARY: Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Governrneirr are aware of 
the decline in sale of Khadi produced by 
Khadi and Village Industries Commission; 

(b) if so, what was the value of Khadi 
sales in the years 1996, 1997 and so far in 
1998; 

(c) whether Government are taking steps 
to boost the sale of Khadi; and 

(d) if so, the details thereof? 

THE MINISTER OF INDUSTRY (SHRI 
SIKANDER BAKHT): (a) No. 
Sir. 

(b) The value of Khadi sale in the years 
1996, 1997 and 1998 is as follows:—  

Year (Rs Sales in 

crores) 

1995-96 
1996--97 

1997-98  

1998-99 

 (April-Nov.) 

 567.36 

581.11 

745.90 

624.00 

(approx.) 

(c) and (d) KVIC has allocated Rs. 4.48 
crores for expansion of existing Bhavans 
and opening of new Bhavans 


